
Govemment of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs

Civil Secretariat
Srinagar/Jammu

Subject:-Litigation Reforms and effeclive monitoring of Litigation in Union territory of
Jammu and Kashmir-Appointrnent of Officer ln charge(OlC) Litigation.

GOVERNMENT ORDER NO:-6326-JK (LD ) of 2026

DATED:- t9 - 05 - 2026

Sanction is hereby accorded to the appointment of Officer's of
Public Works(R&B) Department as Officer In charge (OIC) Litigation for the

cases mentioned in annexure to this Govemment Order including Contempt

Petition if any, pending before Hon'ble Supreme Court of India./Hon'ble High

Court of J&K and Ladakh/Central Administrative Tribunal or any other forum.

The terms and conditions of appointment of the OIC shall be

govemed by the provisions of Govemment Order No. 1673-JK(LD) of 2021

dated 24.03.2021.

By order of Government of Jsmmu and Kashmir.

sd/-
(Achal Sethi)

Commissioner/Secretary to Govemment

Dated:- 19- 05 -2026No:-LAW-OIC/5/2026

Copy to the:-

l. Leamed Advocate Ceneral, J&K.

2. Principal Secretary to Hon'ble Lieutenant Covemor, Raj Bhawan.

3. Joint Secretary (J&K), Ministry of Home Affairs, Govemment of India'

4. Registrar General, High Court ofJ&K and Ladakh, Jammu/Srinagar.

5. Principal Secretary to Hon'ble ChiefJustice, High Court of J&K and Ladakh.

6. Principal Secretary to GoYemment, PW(R&B) Department.

7. Director Litigation, Srinagar/ Jammu.

8. Law Officer concemed

9. Officer ln Charge Litigation(Olc).
lO. Private Secretary to Chief Secretary for information of Chief Secretary.

I l. Private Secretary to Commissioner/ Secretary Law.

12. lncharge Website.

13. Govemment Order file.

14. Concemed file.
(Reyaz at)

_.4 Deputy Legal Remembrancer
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AnnexuretotheGovernmentOrderNo:-6326-JK(LD)of2026dated19'05'2026'

OICtled

h. Rajesh Kumar
grstam, Chief Engineer
ublic Works (R&B)

artment Jammu,

O.A No. 21'712025 titled Dee

enitory of J&K and others.

pak Kaul Versus Union

Er. Gh. Mohd Sheikh'
xecutive Engineer,
MGSY Division'

mban,

F1c; No.saolzo25 titled Nazam
T. OF J&K & others.

Din & Ors Vs

Sh. Purshotam Kumar,
Chief Engineer' PMGSY
ammu,

OA No. t 7612026 titled Raj inder Chopra & Ors

ersus Union Tenitory of Jammu & Kashmir &
ers

h. Mohib Ali Bukhari'
nder Secretary,

OA No. t 038/2025 titled Gurbachan Singh Versus

UT of J&K and others'
Sh.Tatheer Manzoor'

uperintending Engineer
W(R&B) Circle
rlna r

other V/s UT of J&K & Others
.A. No. 79112023 titled Aijaz Ahmad Khoru and

h. Gh. Mohd. Sheikh,'
xecutive Engineer'
MGSY Division

Ramba

WP(c) No. 62912025 titled
erritory of Jammu and Kashmir and others.

Kishori Lal Vs Union

h. Mohd. Ismail Chechi'
xecutive Engineer'
echanical & HosPital
ivision Baramulla

-q No. t 13012022 titled Wali Mo
Union Territory of Jammu and Kashmir and others'

hammad Teli Vs

Sh. Mohd lqbal Ganai,
ge 52 Years S/o Sh

bdul Rahim Ganai R/o
Dcvsar Ku m

P(C) No. 74812024 tjrledS

s. UT OF J&K & Ors.

hamim Ahmed & Anr

h. Sunil Kumar Thusoo'
xecutive Engineer

Public Works (R&B)
ivision Udham ur

WP(C) No. 1910/ 2025 ljrled

errilory of Jammu and Kashmir and others

Raj Kumar Vs Union
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